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Separate paging is given to this Part in order that it may be filed as a separate compilation.

MINISTRY OF LAW AND JUSTICE
(L egislative Department)

New Delhi, the 16th February, 2018/Magha 27, 1939 (Saka)
CORRIGENDA

IN THE NATIONAL BANK FORAGRICULTUREAND RURAL
DEVELOPMENT (AMENDMENT)ACT, 2017

No. 7 oF 2018

In the NATIONAL BANK FOR AGRICULTURE AND RURAL DEVELOPMENT
(AMENDMENT) ACT, 2017 (No. 7 or 2018) as published inthe Gazette of India, Extraordinary, Part 1,
Section 1, Issue No. 7, dated 19th January, 2018,—

(i) atpagel,inmaintitle, for *“Act, 2017, read ““Act, 2018";
(i) at Page2,inline26, for “Act, 2017", read *‘Act, 2018".

CORRIGENDUM
THEINSOLVENCY AND BANKRUPTCY CODE (AMENDMENT)ACT, 2017

No. 8 oF 2018

IntheINSOLVENCY AND BANKRUPTCY CODE (AMENDMENT) ACT, 2017 (No. 8 oF 2018)
aspublished inthe Gazette of India, Extraordinary, Part 11, Section 1, Issue No. 8, dated the 19th January,
2018, at page No. 1, inmaintitle, for *“ Act, 2017", read **Act, 2018".

DR. G. NARAYANA RAJU,
Secretary to the Gowvt. of India.
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